LOK SABHA DEBATES

LOK SABHA

Tuesday, March 14, 1978/Phalguna 23,
1899 (Saka)

——man

The Lok Sabha met at Eleven of
the Clock.

[MRr SPrEAKER n the Chair]
‘ORAL ANSWERS TO QUESTIONS
Execution of New Railway Lines

*285 SHRI RANJIT SINGH will
the Mimster of RAILWAYS be pleased
10 state:

(a) the names of railway lines
for which foundation stones were
laag by former Railway Ministers
(with names) since Independence,

(b) the names of raillway lines out
of this category on which actual
execution has been started may also
please be stated,

(¢) steps being taken for starting
works op those raillway lines of this
category on which the work has not
been started so far; and

(d) whether he proposes to provide
sufficient funds for the execution of
Nangal-Talwara railway line during
1978-79 (Annual budget)?

THE MINISTER OF RAILWAYS
(PROF MADHU DANDAVATE) (a)
to (d) A statement 1s laid on the
table of the House.

Statement

(a) The names of ithe projects for
which foundation stones were laid by
the former Railway Ministers during
the last 10 years ending March 1977,
39989 L9-—1.

2

for which information is readily avail.
able are as follows:

S.No, Name of theline N;mleoftheMmm

aid the foundss
tion stone
1 Restoration of Pratap-
gan)-Forbes-Ganj MG
hine . . . Shri LN, Misra
2 Saraigarh-Pratapganj Shri LN, Misra
g Sakri-Hassanpur Shr1 L N, Misra
hanjharpur-Laukaha-
4 {Juaf‘ . . . Shri LN, Misra
5 Nangal Dam-Talwara  Shri L N, Mura

[N

(h) Construetion work on the fol-
lowing three Lines has been completed:

1 Piatapgan)—Forbesgan)
2. Saraigarh—Pratapgan;.
3. Jhanjharpur—Laukahabazar,

(¢) and (d) Hassanpun—Sakr line
18 an approved work and will be taken
up for construction as and when funds
become available for this purpose. In
the case of Nangal—Talwara lLine, the
Preliminary as well as the Final Loca-
tion Survey have been completed but
the project has not been included in
the Railway Budget on account of
very himited availability of resources.

ot Toreltey fag : wemer oY, AT
wat ot 4 ot Rede faar § vq% qar-
fa® qr= X wrE 7 foew gw e
¥ IgEEA g ¢, IR WEWEA
Y @ 1 ¢ faad § i o ae
wote g T {1 OF gERgARd
W e wweE & SfEw Faw-awast
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¥ fafafrad i s s aF
gwT &+ & v avgan § fn gw amA
w weAle W § feasr swa wdtar
IR F9 % g9 T FTH qF g ;e
Safy EFT WEAT 79 g IHT
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¥ sareT grAT &, A feY sTEA W
T4 ATIA AAEAT AT X 1 AfET
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®Y GIT AT EF T E |
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g TH I[A AT FT GEIAA W
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Mo wg f¥Aq : ¥Y 99 TH aw
WY wrEr ¢, SEd @Y gg qar Ay
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wwar § e wrf fede & aqer ¥ ag
GHTH TW/T G797 | AT €T aE ¥
ATTATT €7 FY qiw F 7 6 | 77 W
&g 747 97 5 §%ad gfcar § v I
daaiez & foro ag owdr § ) ot fog
1973 & e aad feae dare &Y v
«r | frard ot awde & & Ao F @A}
@Y ¥ | /T FY g F1 IGA O IY
eI AT v wEY grw | A e
Iq# a=fie gn, A1 gw g% famre
FT AT {1

SHRI HUKAM RAM' The hon.
Minister has said that he is not in a
position to open new lines because
they are not remunerative. But there
are other regions in the country
where remuneration can be achieved
at a much better scale. For example,
in Rajasthan, the survey has already
heen done in respect of railway hnes
from Nathdwara to Phalna and from
Phalna to Barmer via Jalore. These
are bhackward regions. In these re-
gions, he can extract much more money
by way of goods traffic and passen-
ger traffic. That has got a strategie
importance also. What 1s his reac-
tion to that?

sito Ay dwAA : T HATA FH
fafrae szt & ar & &1 Afew
HIHAT HEEY A AT HATT 99T §, 99 FT
qF qATA ¥ F1E qAToAF AEL

SHRI SOMNATIIT CHATTERJEE:
May 1 know from the hon. Minister
whether, before the foundation stones
of these difterent railway lines men-
tioned on the statement were laid
there were considerations of the pro-
jects and, after consideration their
viabilitv and profitability was deter-
mined or whether those foundation
stones were laid without any proper
consideration?

Mo vy dwad : F faely sufim
& Wgeg 97 AT T FTO @A
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SHRI SOMNATH CHATTERJEE
Why don’t you reply in English?

PROF MADHU DANDAVATE I am
sorry I was replying previously in
Hindy I have no objection to reply-
ing 1n English I have love for all
the languages I will speak 1n any
language provided I know the langu-
age I do not wish to cast any asper
sion or any Muuster who was handl-
ing this portfolio in the past But I
must say 1i1n thg particular contsxt
unfoitunately  without going 1nto
details the tfoundation-stone was al-
ready lud and later on 1t was realised
that a wrong toundion-stone was
laid at a wrong time

AN JJION MEMBER Whit was the
wrong time®

MR SPEAKER He did not do that
(Intor ruptions)

SHR. K [ AV T APPA The Ques-
tion hcar shoull not be utihzed by
attacki 2 the p evious regime Why
arc you attacking him?

SHR: B RACHAIAH What i1s the
criterioc for tigng up new lines’
Whit  the per entage ot relurn on
new l es which the Government 1is
gomng ty take up at least her~iter” 1
am als, reminding the Minister that
the former Railwas Mimster Shri K
Hanum nthainva Jleged that nearly
Rs 6 crores which was meant for the
Southe n Ratlwuy was dnerted to the
Norther: Rilw v

\IR SPLAKER The first question 1s
al' right The second question docs
net arise out ot this

SHRI B RACHAIAH Tien hefore
the appioval of the plan and the esti-
mate~ whether they were remunera
tive o1 not—the foundation stone was
laid Therefore I winted to know
whethe: 1t is a fact that—according to
the former Raillwav Ministers allega-
tion—Rs 6 crores was meant for the
approved pilan and scheme in  the
Southern Railway and it was diver.ed
to the Northern Railway
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PROF MADHU DANDAVATE The
first part I believe, is shghtly rele-
vant

MR SPEAKER What he says 1s
that what has peen received for the
Southern Railway has been diverted
for this project

PROF MADHU DANDAVATE As
far as first part of his question 1s con-
cerned, really speaking there has
been no statutory provision as to
what must be the mimimum retwn
that should qualfy for the construc-
tion of a line

SIIRl JYOTIRMOY BOSU I am
afraid the Railway Minuster 18  not
giving correct picture

PROF MADHU DANDAVATE Let
me complete He anticipates my

folly also That 1s the trouble with
him

MR SPEAKER He 1s always 11 a
hurry

PROI' MADIIU DANDAVATE I
wish to point out that though theie
has not been any statutory provision
resirding the fixed return which
should be the minimum base for the
construction of a hne by convention,
it haq been estublished that 1t the re-
tur 1 1s more than 10 per cent the hine
1s supposed fo be a wviable line and
generally such caises are taken up

(Interruptions)

Lt me com lcte  The supplementa
ries aie asked before the question 1s
no{ completc

MR SPFAKER You have not ans
wtied 1t e hi replied

(Interruptions)

PROF MADHU DANDAVATE I
made 1f very cleir that this 1s not the
rigid formula that has becn ol served
because sometimes for development
consideration ceirfain projects are com-
ing up some fertiliser projects are
coming up on the demand of those
particular Ministries sometimes sid-
mgs are needed But generally if
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the return is more than 10 per cent, it
is supposed to be a viable line, and
in this particular case, it was found
out that economic viability was not
there. By and large. we will also
take care of the fact that if allocations
are made for a particular project, they
won't be diverted for some other pro-
jects. That is an assurance that 1 can

give you.
(Interruptions)

SHRI JYOTIRMOY BOSU: 1 have
been trying from the very beginning.
Let the House know what 1s this.

MR. SPEAKER: There are people.
We have to give a chance to all parties.
Shri Lalji Bhal.

SHRI JYOTIRMOY BOSU: 1 have
not put a question for the last 10
days.

MR. SPEAKER' That is unfortuna-
tely an impossibility.

= WA ot : geger o, § orew
wreqw A WA wE AT FarAAr
=g g fr wiva @ faa Faa 391 ey
w1 A §1 AT § IR0 SEAT A
aqr feAdr v ArgA @y ¥ fomr
faeream g1 9% & W1 3 T A%
qrqE w7 4wy ?

o R <¥AX : WEAA HI1ZT, AT
zaraT &1 A1 & TAET AT 2 Awwar
g1 A O 3 wwE E

MR. SPEAKER: No, no, that does
not arise. We are on a particular.

PROF. MADIIU DANDAVATE: If
you permit. I am prepared to give
an answer.

MR. SPEAKER, It does not arise.
There are other yuestions.

SHRI JYOTIRMOY BOSU: The Pub-
Jic Accounts Committee, in its one
Hundred and Seventy First Report,
has cleaily stated:
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“Since the congtruction of new
lines in hilly, backward and un-
developed areag is essential for the
economic development of these areas,
the Committee desire that the
General Revenues and the Govern.
ment should subsidise the Rallways
in the matler of construction of new
lines in such areas just as some
other incentives in the form of tax
exemptions, provision of facilities on
a prionity basis are being given for
accelerating the development of
these areas.”

“The Commitiee desire that the
new guidelines set out by the Minis-
ter of Railways should be scrupu-
lously followed....

MR. SPEAKER: Please give the sub-
sfance of that.

SIIRI JYOTIRMOY BOSU: I am
asking my question,

“The Committee desire that the
new guidelines set out by the Minis-
ter of Railways should be scrupulous.
ly followed ior undertaking projects
relating to consiruction of new lines
in hilly, backward and undevelopcd
regions of the couniry. All the hilly
and backward areas should be iden-
tifled as defined and enumerated by
the Planning Commission and com.
prehensive long range plans lor the
provisions of new lines 1n each area
drawn up on a high priority basis.”

In this conlext T would like to ask the
hon. Minister what specific action has
been taken on thi; firm recommenda-
tion of the Public Accounts Committee.

PROF. MADHU DANDAVATE: 1
had already given a specific reply to
this question, and 1 will repeat it
today. To the same query made in
this House some time back, [ have al-
ready informed the House that the
Railway Ministry also wants that the
backward areas and the areas covered
by hilly and adivasi tracts should be
given a  special consideration. The
Ministry has prepared a special paper
and submitted it for the consideration
of the Planning Commission, and we
are told by the Planning Commission
that they have yet to finalise their
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final policy and pending that, we can
undertake only those lines which are
cleared.

ot gtT WIgwA : qagd W Jar
=t wfea areeaw fas @ A50-gange
g =reA #1 forareame frar ar Wi
AT AASATT-ZHTT AEA Fr qfe-
afwe 774 #1399 faar 91 ¥ Wt
qEmy H owAAr wwAT g fvoww &
qErg WA A ATT AT TR ?

sito ®g gya¥ : WIT aF @A
FITT %I TEFH F—FEATT-HTE 9T
qET #7 A7 (¥4 W 40 SR,
1976 & fazrT o weg vrvq1 & Ay
a1 Frew1Ea gf oA, AW g9 Al |}
xgr g1 fx gov wdfw F @17 § Uew
qTHRIT TG CHAAT FL, AT G GFAT §
frsad v degwgs Qn faare w0
71T AVEIT AT AYE § gAIT 979 OARE
ar q$ ¥ 1 €10 dTo THo AYT & WIAT
9% 1 AT 3T AT gAT AT FAA fred
2.9 97ET 2\ TA FIT FT TEA
ZT AYET A AT AUGAT AT GIT FIT
1 fada forr 3, 97 @ mF srea 3w
Cil I
Defective Dril: Pipes from U.S.S.R.

}.
*266 SHR{ SARAT KAR:

SHRI :SHWAR
CHAUDHRY"

Will the Mimster of PETROLEUM
AND CHEMICALS AND FERTILI.
ZERS e pleased to state

(a) whether Government's attention
has heen diawn 1o the News item in
the ‘Indian Express’ dated 14th Febru-
ary, 1978 that over 70 per cent of the
Russian diill pipes imporied by the
Union Government for use by the
Indian Oil and Natural Gas Com-
mission are defective;

(b) if so, the details regarding the
loss Indian Government had to bear
in this regard; and

WIWY et - -

(c) whether any protest has bheen
lodged by Indian Government in this
regard and if so, with what result?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTI-
LIZERS (SHRI H. N. BAHUGUNA):
(a) Yes, Sir.

(b) and (c). The ONGC have been
importing drill  pipes from Russia
since 1957. In supplies received dur-
ing the last 2-3 years, a few failures
were noticed during drilling opera-
tions. According to the ONGC, appro-
ximately 76 per cent of the drill pipes
have been found to be sub-standard.
This figure has been disputed by the
Soviet side mainly on account of
difference of opinion on various techni.
cal points. The whole matter is
under discussion with the Soviet sup-
pliers and it 1s hoped that a mutually
agreed decision would be forthcoming
in the near future.

SHRI SARAT KAR: I have asked
for details regarding the loss the
Indian Government had to bear in
this regard. The Hon. Minister has
not mentioned that. I would like to
know the details of loss in terms of
money and 1n terms of time and the
loss {o our progress.

My serotd supplementars question
t» whether vou can fix any responsibi-
Lty on the ofhcials of the previous
Government who delhiberately did ihis.

SHRI II N. BAHUGUNA: The size
of the loss, if any, will be known only
when this particular dispute ix settled
finally: then a lone will we be able to
say what the size of the loss 1s. It ‘s
difficuit to say now. hut the totul
money 1nvolved is about Rs. 70 lakhs
OII]Y.

Secondly. so far as the purchase of
this is concerned, this arose out of a
trade protocol signed at a mecting of
the Indo-Russian Joint Commission in
October 1974. Consequent thereupon,
the commod ity purchased was ons of
these commodities. Therefore, the
question of finding anyone guilty on
this account does not arise.





